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CP No. 83/241-244/A1d/2016 Sarthaka Vanijya India, Vs M/s Gyan Security

Press Pyt Litd.

Shri Vikas Bhatnagar Learned Counsel filed
Vishal Bhatnagar filed Vakalat for Responde
Respondent 1,2,3. For the reply of Respond

application filed by third party.

List it on 03.01.2017. Interim Order extended

Vakalat for Respondent 1,2,3. Shri

nt No.4. The reply was also filed for

:nt No.4 and put up the impleading

till 3™ January.
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